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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).23869/2009

(From the judgenent and order dated 25/06/ 2009 in CVA No. 420/ 2009

of The HI GH COURT OF A. P AT HYDERABAD)

K. G SHANKAR Petitioner(s)
VERSUS

POCHAMREDDY SUBBA REDDY & ORS. Respondent ( s)

(Office report for direction)

Dat e: 30/ 04/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE DEEPAK VERMA
HON BLE MR JUSTICE H L. GOKHALE

For Petitioner(s) L. Nageswara Rao, Sr. Adv.
G Ramakri shna Prasad, Adv.
B. Suyodhan, Adv.

Amar Pal, Adv.

Bharat J. Joshi, Adv.

SSSS85

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
H gh Court of Andhra Pradesh is nade a party.
| ssue noti ce.
Dasti service, in addition, is permtted.

List in the last working week of My, 2010.

(R K. Dhawan) (Veera Verm)
AR- cum PS Assi stant Regi strar



